
j .It Written Answers 

q-r ~T f~:;:rT~ fCfi~T ~Hn ~ \if) ~TUT 'l;:tT 
it; f~ f'l&Tf"(~ irf~:r"fi ar~a-Twt '! (1' Cfi~~ 
~1 I f~;:(fr arffI"fiT <1 ar" < tf.f'ito f~;:~T 
3f;:rqT~i'.fl 2t; q~ fq~lfr~ ~I:Jr)~T (1 it ~ 
~ tft~ it aft~ ~T~~T ~~lfr~qT~T ~ ~T~
~r:zr '{'fit lfTf.J;::;rr (f~ 'iff fq~p~ fcfilfT iTl(T 
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Shortage of Doctors and Medicines in 
c.G.n.s. Dispensary. I~.K. ParRDI. 

New Delhi 

3120. SHRI MANOHAR LAL 
SAINI: Will the Minister of HEALTH 
AND FAMILY WELFARE be plooscd 
to state: 

(a) what is the number of doctors 
sanctioned for Rama Krishna Puram 
Sector-! CGHS DisPensary and whether 
the sanctioned strength is in commen-
surate with the number of bcneficiarils 
and whether all of lh c docturs remain 
on duty or only two-three doctors 
attcnd the dispensary; 

(b) whdher medicines arc generally 
out of stock/not availabl e such as 
fcsovit capsules and the store opens 
only in the forenoon putting the 
bcndiciarit:s coming in the ~vl.':ning to 
avoid:lble inconvenience and the 
patients have to wait for the mcdicinl.s 
for long timl'; 

(c) whether the general upkeep and 
administration of the dispensary is far 
from satisfactory; and 

(d) if so, what stt:ps Gover[1m~nt 
propose to tak.e to tighten up the 
functioning of the CGHS dispensaries 
all round? 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMAkI KUMUD BEN 
M. JOSHI) : (a) C.G.H.S. Djspensary at 
R. K. Puram, Sector I, has a sanctioned 
strength of 9 doctors. The sanctioned 
strength is based on the norms evolved 
for sanction of staff in CGHS 
dispcnsari cs. 

(b) Most of tbe medicines ar~ 
available in the dispensary. Fesovit 
capsule is not included in the CGHS 
formulary. The medicines arc dispensed 
by the Pharmacists during working 
hours (morning and evening) throush 
the dispensing counters and not by 
Storckccpc:r. 

(c) and (d). The General upkeep of 
the dispensary is satisfactory. Surprise 
visits are paid to ensure punctuality, 
cl eanliness etc. 

N~~ Rail~ay Lines in Andhra Pradesh 

3121. SHIH G. BHOOPATHY 
Will the Minister of RAILWAYS be 
plcas\!d to state; 

(a) the number of new railway lines 
sanctioned for Andhra Pradesh and the 
location and other salient features of 
these lines; 

(b) the nature of progress achieved 
on laying the new line between Patan-
chcru in Medak district and Ramagundl.m 
in Karimnagar District; and 

(c) which are the important places 
covered by Patanchcru and Ramagundam 
Ii ne en rout e ? 

THE MINISTER OF RAILWAYS 
(SHRI A.B.A. GHANI KHAN 
CHOUDHURY) : (a) The following 
five new railway Jines have been 
,anctioned in Andhra Pradesh :-

--------_ .. -------- -_ .. _,-------------------- --------
S.No. 

1. 

Name of line 
under 

~onstruc-tion 

2 

Bibinagar-
Nadikude 

Length 
{Kms) 

3 

149 

Cost 
(Rs. crores) 

4 

39 

Remarks 

Phase I from Bibi • 
nalar to Nalsonda 
(10 Kms) opened to 
traffic on 27.3.81, 
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1 

2. 

3. 

4. 

5. 

2 

Bhadrachallam-
Road-Manu guru 

3 

49 

Telapur- 8.4 
Pataneheru 

Motumari-Jagga- 31 
yyapeta. 

Adilabad-Pimpal- 21 
kutti (partly in A.P.) 

4 

19.95 

3.44 

19.22 

15.92 

5 

Line op('n~d for 
goods traffle w.e.f. 
29.9.83 upto General 
Screening Plant for 
SCC!. 

------- -_._----_ ..... _------_ ... _---•... _---
(b) A Prciiminary Engineering-cum-

Traffic Survey for construction of a 
railwa y Ii nc from Patanch{'ru in Mcdak 
district to PeddapaJli, an existing station 
on the Kazipl..:t-Balharshah G.T. routc~ 

17 Kms. from Rolmagundam, was carried 
out during 19S0-81. Th~ report of the 
surVl'y revealed that the proposcd line 
300.58 Kms. in length would cost 
Rs. 95.67 crores. In vkw of the shortage 
of funds and heavy commitments already 
in hand, it h~s not be CD able to consider 
this project M prescnt. 

(c) The line surveyed from Pat an-
cheru to Peddapalli covers the following 
imj)ortant places enrout e :-

(1) Scng..:reddy (7) Siddipet 
(2) Sadashivpct (8) Siricilla 
(3) Jugipet (9) V cmulavaddo 
(4) Mcddk (10) Karimnagar 
(5) Ramayampct (11) Sultanabad 
(6) Debbak (12) Pcddapalli 

T~sting of Drug~ Imported by Private 
Company 

312:2, SHRI A. K. BALAN : Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether there are any private 
agencies that are importing drugs at 
prescnt; and 
. (b) if so" whether any of the drugs 
lmported by them have been found sub-
.tandard durina the last ODe year. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH ANi) FAMILY 
WELFARE (KUMARI KUMUl> BEN 
M. JOSlin : (.1) At present drugs arc 
being imported by drug manufu(.:lurers 
and also importers who arc in the 
private s..:ctor. In addition. cl:rtain 
canaliscd items arc being imported by 
the State Trading Corporation. 

(b) Some s,tmpl~s uf irnpoctl'd drugs 
on test in the Central Drugs Laboratory, 
Calcutta, Central (ndi.ill Pharmacopeia 
Laboratory) Ghi.lziabad and C~ntral 
Research Institute. Kasaul i have been 
found to be of not of standard quality. 
Consignments of these drugs have not 
been permitted to b\! released and the 
Customs aut horiti cs have bt: en advised 
to toke action as provided under the 
Drugs and Cosmetics Rules. 

Teachers Granl!. Commi~sion 

3123. SHRT UALASAHEB VIKHE 
PATJL: Will the Minister of EDU-
CATION AND CULTURE be pleased 
to state: 

(a) whether it is a fact that the 
first national Commission on teachers is 
of the vil.:w that a Tl.ach":fS· Grants 
Commission on the lines of the Univer-
sity Grants Commission should be set 
up; 

(b) whether Goycrnml.nt have 
eonsidercd this recommendation; 

(e) if SO, th e reaction thereto; and 




